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Inspection Report

Joint Inspection Report of site situated between Mukti Dham and Kabristan
located at Khandwa — Indore Bypass road, District Harda (M.P.) in compliance of
the direction issued by Hon’ble NGT in the Original Application No. 523/2022
(Sayed Mehmood Ali Chisti V/s State of M.P)

Hon’ble NGT (PB), Delhi vide its order dated 2" September, 2022 in the
OA no. 523/2022 “Sayed Mehmood Ali Chisti V/s State of M.P” directed in para
1 and 3 as under:

I. Hundreds of tonnes of garbage generated from Harda town, is being thrown out on the
empty space between Muktidham and Kabristan located at Khandwa — Indore Bypass
Road. Dead bodies of animals including cows are also dumped, instead of cremating the
same, at the above said dumping site. Old Basti named Khedi Mehmoodabad is also
located near by the garbage dumping site. Every day garbage is being burnt causing
serious health hazards to the local residents. Municipal Council, Harda is not taking
requisite action.

3. In view of the allegations made in the application, we consider it appropriate that a Joint
Committee be constituted to verify the factual position. Accordingly, we constitute a Joint
Committee comprising of representative of the:-

(i) State PCB Executive Officer (M.P.).
(ii) Municipal Council, Harda(M.P.).
(iii) Collector, Harda (M.P.).

The Committee is directed to meet within two weeks, undertake visits to the site, look into
the grievances of the applicant, associate the applicant and other residents of the locality,
verify the factual position and submit its report within one month.

In compliance of the above direction, the site situated between Muktidham and
Kabristan located at Khandwa — Indore Bypass road District Harda has been
visited on dated 28/09/2022 by the Joint Committee comprised of the following
officers:

I. Shri D.K Singh, Joint Collector, Harda (Representative of Collector
Harda).

2. Shri Abhay Saraf, Regional Officer, M.P. Pollution Control Board
Mandideep

3. Shri Gyandra Yadav, Chief Municipal Officer Municipal Council

Harda District Harda. /%,
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The main issues raised in the petition by the Applicant are as under:-

1. Hundreds of tonnes of garbage generated from Harda town is being
thrown out on the empty space situated between Muktidham and
Kabristan located at Khandwa — Indore Bypass road. Dead bodies of

animals including cows are also dumped, instead of cremating the
same, at the above said dumping site. Old Basti named Khedi
Mehmoodabad is also located near by the garbage dumping site

2. Every day garbage is being burnt causing serious health hazards to the
local residents. Municipal Council, Harda is not taking requisite action

All the Joint Committee members assembled at dumping site of Municipal
Council Harda, District Harda which is located near Muktidham and Kabristan
located at Khandwa — Indore Bypass road Harda. The petitioner Mr. Sayed
Mehmood Ali Chisti, a Senior Journalist, was also present during the inspection.
During the joint committee visit, the geographical location, photographs and
other relevant information related to the petition were collected and are
incorporated in the report.

Observations:

1. GPS location of the dumping site of Municipal Council Harda, District
Harda has been recorded using a mobile-based GPS application. The
google map of the site and photographs taken during the inspection are
enclosed as Annexure-01. The geographical coordinates of dumping site
Harda are 22.336506 N, 77.078254 E and marked on google map. The
residential area is located adjacent to site in North-West direction.

(NS

. As informed, the site was around 70-80 years old dumping site existing in
an area of 1.09 hectare where the complete solid wastes generating from
the Harda city is being dumped unscientifically manner. Approximate
16000 Tons of Municipal waste has been dumped at this site.

3. The land of this site belongs to Municipal Council Harda. The land
documents are enclosed as Annexure-02.

4. During the inspection it has been observed that Municipal Council Harda is
not comply with the Solid Waste Management Rules, 2016 and directly
dumping through tractor— trolley at the dumping site without segregation

of the waste. No barbed fencing around the site has been proyided.
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5. At the time of inspection burning of solid was not observed at the site by
the committee members. However petitioner inform that during the
summer season some anti-social elements/Rag pickers burned the solid
waste which may causes health issue to local residents but no such kind of
information given by the local residents. CMO of Municipal Council Harda
has also filed the FIR against such kind of burning activities. The copy of
FIR is enclosed as Annexure-03.

6. The Municipal Council Harda has provided material recovery facility and
composting facility near by the dumping site which was found non-
operational during the inspection. The above facilities has established at
the adjacent to river Ajnal. CMO, Harda informed that due to heavy flood
in the river in this rainy season the near by area submerged. Due to this
MREF centre and composting facility has been discontinued and is going to
start shortly

7. Present site is not suitable for the disposal of Solid waste so that CMO
Harda has requested to commissioner, UADD for allotment of suitable site.
The copy of request letter is enclosed as Annexure-04.

8. As informed by the CMO Harda, dead body of animals including cows are
being disposed in proper manner by using deep burial method and during
the inspection no dead animals were found at the site.

9. This has been informed by the CMO Harda that Municipal Council Harda
, under SBM 2.0 has drafted action plan for Dumpsite Remediation as per
Govt norms and DPR for the same has been prepared and has been
submitted to the Division for approval,upon which the tenders will be
floated for the same. The copy of Action plan and DPR is enclosed as
Annexure-05.

Conclusion:-

The solid waste of the Harda city is continuously being dumped
unscientifically in the open land and the arrangements for segregation,
processing of waste and sanitary landfills are not available at the site for the
disposal of solid waste as mentioned in the SWM Rule 2016.

Recommendations:
1. According to the Solid Waste Management Rules 2016, the responsibility
of collection, segregation, storage, transportation, treatment and disposal

of Municipal solid waste lies with the local bodiﬁﬂunicipal
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~I

Hiz::*ﬂ PG, 1.9, 9T ey 9 T B

T




5

Council, Hard should comply with the Solid Waste Management Rules
2016.

2. Site should be immediately fenced & movement of animals in the area
should be restricted. The petitioner Mr. Sayed Mehmood Ali Chisti, has
also requested the same for immediate action.

3. Municipal council, Harda shall immediately start the material recovery
facility and composting facility at the site.

4. Municipal council, Harda should take immediate initiation with District
administration for the allotment of new landfill site & shall comply with
all provisions of Solid Waste Management Rules 2016.

N et

(Gyandra Yadav) (Abhay Saraf’) (D.K Singh)
Chief Municipal Officer Regional Officer J Oiﬁt %lﬁr,
Municipal Council Harda MPPCB, Mandideep Dtrit¥- a
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Photograph of the visit on 28.09.2022

Annexure-01
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ANNEXURE 02

Land Ownership details of Dumpsite




ANNEXURE 03

Copy of FIR against Illegal Burning of Fire
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_ _ N.C.R.B (7A.8LIm)
- 1L.F.- (Tshigiat SiTer i -1)
1 EP
(Under Section 154 Cr.P.C.)
waw gaa1 it
(er1XT 154 ¢ winaT afgan & agd)
1. District (Fam): g&y P.S. (ara): Rfm @
FIR No. (v.9.fx. §.):0526 Year (a¥): 2021
Date and Time of FIR (n.g.fx. & femia s awa):  27/10/2021 13:49
2. S.No. (%.4.) Acts (arfarfram) Sections (UTC(1T))
1 wieH1860 270 e e GEmaa
2  MEE1860 _ 285 ) B
3 12§ 1860 _ 34
3. (a)Occurrence of offence (3UTTH F1 e
1. Day (&A1) Date From (& & ): Date To ( f&=i@ @@ ):
Taan 24/10/2021 24/10/2021
Time Period (48T aif): Time From (303 & ): Time To (W4 dH):
U7 19:30 &= 19:50

(b) Information received at P.S. (4T SIgT Y= WTH g¢): Date (fewi® ): 27/10/2021
Time (&Wa): 13:00 &
() General Diary Reference (Jrsamsan e ):Entry No. R €.): 017
Date & Time (fe=ri@ 3fix wwa): 27/10/2021 | 13:49

4. Type of Information (=11 &1 UHTI): fafea
5. Place of Occurrence (SEATESH):
1. (a) Direction and distance from P.S.(T1 & gft i fean ;3w 05 fomty
Beat No. (el €.):
(b) Address (JaT): FEHIETA & UTE LI TITS ELCT

(c) In case, outside the limit of this Police Station, then (af2, ar1 € & aTgt gan:
Name of P.S.(UTT &1 ATH): District(State) (BT (T153)):
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) _ N.C.R.B (T ¥.3m el
: - ' ' uF-l(q-cﬁ@‘dmaqw&-n

6. Gomplainant / Informant (fiﬁm'aa'aﬁfrq\

(a) Name (ATH): g@:mtur%em
(b) Father's/Husband's Name(ftrar / afa &t =m=(]

(c) DatelYear of Birth (F7# Rty [ ad ): 1981 (d) Nationality (RrgraaT): W
(e) UID No. (garéd €.):
() Passport No. (arEaTe €. ): Date of Issue (ST @ & fd):

Place of Issue (ST @A &1 T ):
(a) \d details (Ration Card,Voter ID Card, passport,UID No. ,Driving License,PAN)

_S.No._('ﬁ.ﬂ.}i \d Type (Tg=TH 07 @1 e Id Number (ugeT EET)

1
(h) Address (Ud):

'S.No.| Address Type “/Address

(“sﬁﬂ) (qmaﬂm} (udT)
I s, TR e oRwE & o T A TR MR
2 | wadiuE R et TS B %ﬁﬁa@?mmu&mm

(i) Occupatuon (cgerETa):
() Phone number (GZHTY .):
Mobile (FYarge &.):
7. Details of knownfsuspectedlunknown
a1 X Feraeor wfga aof)
Accused More Than (3/Td Mt{ﬁﬂ il g a1 dE): -

S.No. ]Name () \Alias (3U4TH) Relative's Name Present Address
(Feser &1 7TH) G I —

ﬁﬁm _ ) e
arsrws MP 47 1. Za AT o, gkl }
AN

accused with full particulars (T8 | gty | AT

ME 6875 EﬁT'tTIFI'ﬂ"I
_T{Q_?ﬁ_ﬁ___“[_-_ —T | ¥m  FRfre o Ea,
’/J I A YA
8. Reasons for delay in reporting by the complainantﬂnformant [Tﬁmﬂﬁrﬁﬂf | ATt G

frE 20 | o wa & DR
g. Particulars of propertles of interest (a‘dﬁ‘lﬁ grufy @ e

S.No. lProperty Category 'Property Type Ipescription (ﬁiﬂ'ﬂ) '_Valuejlln Rs/-)
(wd.) (¥ R | e )
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N.C.R.B (.31 am.afi)

< LLF.-| (uhigra SiTel Gt -1)
10. Total value of property (In Rs/-)-&Fufdl &1 Fer {ea(¥ #):
11, Inquest Report / U.D. case No., if any (17 ftar fedré [ . & us E., afewE R )
S.No. (.¥.) UIDB Number (g &Y. v &)

12.First Information contents (VaH &A1 T4 ):
hmf@cﬁmmﬁg@ﬁmﬁﬁ%%qﬁmmgﬁwﬁ%wmmmm
HETed g A" mgm%m%mﬁqmmmw&mmm
270, 285,34 mmaﬁﬂﬂ%ﬁ%ﬁmmmwmﬁmm%:
mwmmalmwmms@ﬁmmmu.mmgmu
12021 gtey &t 25/10/2021 ufd, g ware Rfw wE g gee g arge FHis
MP47 ME6875 & argH =iTerh Ul 3% T 3 Freee, FIR oof 9 HOR Hrdamg) H
o | n@mmﬁwhﬁeaﬁsmmﬁmmmm%mﬂuw
arfereT gRE) T SR TSUS § SE R AR e @ e dgw R s 3 e w%
ARGl A EURIS S 3w Ve HTE & e ST e & el § |
a3 3 R ¥ R 2T Teve & ama ure Ui A 311 Yera & Fradht awig @
At aite o T T G St R A g | P s TR TR
UV UEAT B | 39 AT @l o 3 e S gAaTs el 1. o wra # fRrrad i
STt B | s afhdl ¥ 36 Fed & HR0 STgT w3 TR WX GUTWTE UEAT § g 3
g & oA ¥ o A By ofY v wvTEE o e B | v R0 At R S
s i o FR Rffe g o @ of e wfeet Y R fenire S T # i g
TIIUE & 3T P T S ¥l T 0 feAD 24/10/2021 Y AT T EI &
mmmﬁa@qmu&mmﬁ g P urgve & 3 T T |
e TR ST 6 ST SR Yeay # SrEeieA o Tl Ul I g e
i 3 T | T Y T et B TOh THE WA § U g Fmih At T
@ g andt wue W@ g R o1 ST <1 ST 3T T TR B 3 3T
3 s o afet & e FIR o @ PORTER 3 ferees HoR Sl

Fe o g § wider § 399 <) a1 3T ¥ T 39 WHR Y R T B 7156
|gmstadﬁﬁmgmmmﬁmaﬁ3w&wmﬁwuﬁua,3w%mmsum
q7./2021 7¥e At 5/10/2021 wfaffd- 1- Forre waed, e g
ﬁfﬂmz-g%amﬁmn@mﬁmmﬁsﬂ?mwé&fﬂmg@w
aﬁmﬁmmﬁwmmmﬂzﬁw%mmmmaﬂmﬁﬁmmi
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* _ ~ N.CRB (rrdt.amrd)
LLF.-| (Tdhrepe sifer @i -1)

ce(s) uls

13. Action taken: Since the above information reveals commission of offen
as mentioned at ltem No. 2.

(ﬁnﬁwﬂa@:@%mﬁmmﬂmm%ﬁﬁmumﬁmaﬁWﬂﬁﬂ.z

JeAE R H aga & |) or (1)
(1) Registered the case and took up the investigation:  Sandeep pawar(SI (Sub-Inspector)) /
{mmaa‘ﬁmmaftzwa%ﬁ-‘mﬁmm)z 1
(2) Directed (Name of 1.0.) (3119 aiftremrll @1 AH):
No.(€.):

Rank (Ug):
to take up the Investigation

(a%afamﬁmﬁﬁﬂ%%uﬁimﬁ:mnm) or (1)
(3) Refused investigation due to (erfa & fog ):

or (% @Teor ZaT< FoaT &)
(4) Transferred to P.S.(&T1): District (F@):
on point of jurisdiction (1 G ¥ SRV gEATad) .

t | informant,admitted to be correctly recorded and a

E.LR. read over to the complainan
informant free of cost. (fRaraeadt / Tl B
f?m‘u?m% &y &Y At |)

copy given to the complainant /

mﬁﬁmm@éﬂ.aﬁﬁﬁmmwﬁtﬁﬁw

R.0.A.C.(3m%. 3 .u &) ot w3 Prder ux wmafidt g Hi 1é

FIR Writer (sradtaaf & gEei&)
Name (9TH):
Rank (42):
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N.C.R.B (g7t 3m.M)
LLE.-| (wdhea it @i )

Signature of Officer in charge, Police Station

(2T WTE 3 gEATEY)

Name (FTH):Sandeep pawar
Rank(ug): Sl {Sub-lnspector)
No.(g.): 1

14.Signature/Thumb impression of the complainant/ informant.

(Ferraea | gt & gEana/ 3T @t FeT):

15.Date and time of dispatch to the court
(areora & Ywur i feFTH i gwa):

Report (WaH AT ROYE & e, 7 deud):

Attachment to item 7 of Eirst Information
details of the suspect/accused: (If known | seen )

Physical features, deformities and other
{ﬂ%ﬂ}aﬁqmﬁmﬁﬁm%ﬂmﬁ.ﬁwﬁﬁaﬁzmﬁam:(u&mafzmnm)}
S.No.(#.9.) Sex Date/Year of Build Height Complexion \dentification Mark(s)
| (fRtm) | Birth (s (@) (cms:) | @n | (EEmREE)
1 2 3 4 5 I. 7
.1 'qw | . = | (S
2 G I N_ |
Deformities/ Teeth Hair (a@)  Eyes (3rTE) Habit(s) Dress Habit(s) (T&TT)
8 9 10 11 | 42 | 13
Language | Place Of (1 €IT) Others (3=1)
[Dialect Burn Mark Leucoderma Mole  Scar Tattoo
(rat/erte) (o g Bt A ) A (F () (@a) (TREIH) |
14 15 oW 9% 9B 19 20



) B N.C.R.B (u.&t.3ne.al)
LLF .- (chtga wite G -1)

These fields will be entered only if complainant/informant gives any one or more particulars
about the suspect/accused.

{Ilsﬁaauﬁaﬁfmamiﬁuftﬁmmfrgmmmfﬁfbu:aﬁgmﬁaﬂﬂaﬁéwmm
iy STAHTa 2aT 2 |)

15
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ANNEXURE 04

Letters regarding allotment of land for Solid waste Management in Harda
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N
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ANNEXURE 05

Documents regarding Dumpsite Remediation
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Detailed Project Report (DPR) For Processing & Disposal of Legacy Waste in Harda

Tm Detailed Pr_dj—ect Rep?)rt (DPR)

Name of Project - Processing & Disposal of Legacy

Waste at an existing dumpsite in
Harda
[Division Bhopal, District Harda]

Estimated Legacy Waste = ~0.15 Lakh MT
Estimated Time of Completion ;- ~ 4 Months
| Estimated Project Cost - ¥ 80,72,900.00

| (~Rs. 80.72 Lakhs)

 Technical support

" GPS Map
| Camera Lite |

Khedi, Khedi Mahmudabad, Madhya Pradesh 461331, India

Latitud Longitud

22.33881543°

S99 PIVOTAL
Q@OV9 PLANNING
Q@99 SERVICES

Disclaimer
This report is prepared on the basic data produced, analysed and obtained from the secondary
sources like CDP, DPR, site visit and consultation with the stakeholder & ULB Officials. Every
effort has been taken to check the accuracy of the data source however this cannot be construed
as fully reliable. The objective of the report is to firm up the pohicy level decision making for
the project. However, Consultants cannot be held responsible for the decision taken solely based
on this report
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